NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

Contempt Application No. 1/425/NCLT/AHM/2017

Coram:; _ - Present Hon ble Mr. BIKKI RAVEENDRA BABU |
- - MEMBER JUDICIAL

- Name of the COmpany: Sanjivbhai Kiritbhai Patel & Ors.
' Vfs,.
Biocare Remedies Pvt. Ltd. & Ors.

>ection of the Companies Act:  Section 425 of the Com anies Act, 2013

S.NO. NAME (CAPITAL LETTERS) __ DESIGNATION __ REPRESENTATION  SIGNATURE

1. PRATIk THAKKARA ADVOLATE  Responidenr W}(ﬁ-—*

_2. %# T EQ-Q l o A - A_P'i‘,qur %

PR ’\ﬂ’l‘q\g\\\)S\t\ﬂ\f\ ' < " Qee\y ;{\\x@@v\_%hg

o ORDER

Learned FCA Mr. Kiran Shah with Learned Advocate Mr. Bharat Rao present for
Applicants. Learned Advocate Mr. Pratik Thakkar present for Respondents - '
NO Raply Ll .

In view of Affidavit- undertaklng filed by Respondent no. 2 list the matter for
further hearmg on 09 10 2017. -
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IKKI RAVEENDRA BABU
 MEMBER JUDICIAL |

Dated this the 8th day of September, 2017.
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